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S CENTRAL'ADMINiSTRATIVE:TRIBUNAﬁ;'PRINCiPAL BENCH i~
I + .. .. - NEW DELHI - o : |
'R.A. No.157/95 IN._ R

O:A. No.495/91 ™ " New Delny, dated the - -23,€.1995

HON'BLE MR. JUSTICE B.C. SAKSENA, VICE-CHAIRMAN(J)
HON'BLE MR. S.R. ADIGE, MEMBER (A) "

Shri Amar LalZBabbér; .
S/o Shri Hari Chand Babbar,

- HSG Head Sorting Assistant,

Delhi Sorting Division,

- Delhi-110006." o

and 11 dtHersf .++«. APPLICANTS
(By Advocate: S.R. Dwivedi> '

VERSUS

The Union of India through the

Secretary, Ministry of Communications,
Deptt. of Post, DAK Bhawan, '
New Delhi—llOOOl._

. The Chief Post Master Géneral,
Delhi Postal Circle, Meghdoot Bhawan,
Link Road, New Delhi-110001. .«++ RESPONDENTS

4

2. R.A. No. 155/95 IN 0.A.No.431/91

Shri R.N.3. Aggarwal,

S/o Late Shri Chandgi Ram,

R/0 39-A, Vishwa Karma Park,

.Laxmi Nagar,

Delhi-110092. : and 2 others »++. APPLICANTS
(By Advocate: Shri S.R. Dwivedi)

VERSUS
The Union of India, through the
Secretary, Ministry of Communication,
Deptt. of Post, DAK Bhawan, New Delhi
The Chief . Post Master General;

"Delhi Postal~Circle,»Meghdoot Bhawan,
Link Road, New Delhi-110001. -++. RESPONDENTS

3, RA NO. 158/95 IN 0.A. NO.1665/92

Shri Inder Lal,

Shri lacha Ram,

R/o 7-19, Nehru Nagar, '
New Delhi—110065. APPLICANTS

(By Advocate: Shri S'R'V£€§d§di)

1. The Union .of India through the o
Secretary, Ministry of Communication;

- Deptt. of Post, DAX Bhawan,

. New Delhi-110001.

. The Chief Post Mastér'G;neral,

Delhi Postal Circle, Meghdoot Bhawan, .
Link Road, New Delhi—llQOOl. «-.. RESPONDENTS

A




" New Delhi-110023.
- and- 9 others . R ) SR
| (BY ‘Advocate: Shri S.R. Dwivedi) ‘7

“zy¥Shr1 Satpal Anand
. .8/o-
.. - LSG Superv1sor (Retd.),

rR.A.'NO.i%9/95“1N’ .

late Shri gurdltta Mal

Air Main Sorting Division,

... APPLICANTS

VERSUS

‘»1.f5 " The Union of India through the

2. The Chlef Post Master General

- lSecretary, Ministry of’ Communlcatlon,
- ..Deptt. of Post, DAK Bhawan, B ‘
- . New De1h1 110001. o

P

,’5Delh1 Postal Circle, Meghdoot Bhawan,
. _Link Road, New Delhi- 110001. = .... RESP NDENTS

5 R.A. NO. 161/95 1IN o.A;*No:11368/92‘%LPV“a'.N

Shr1 Kure Rawm, : - 'j’:
S/o late Shri Chander Lal, : o
R/o B-1357, Shastri Nagar,

3 Delhi- 110052 ' APPLICANT

" New Delhi-110001. L

{By Advocate: ShrilS.R.Dw1yedi), .

" VERSUS.

1. Un10n of Indla through the Secretary,
‘Ministry of Communication,
Deptt. of Post, DAK Bhawan,

-2, The: Chief Post Master General v v, S

_Delhi Postal Circle, Meghdoot Bhawan,. . »
‘Link Road, New Delhi-110001. Cewaee RESPONDENT§

6. RA NO. 162/95 IN O.A. NO. 290/92  \W§.

Shri Radhey Shyam Srivastava, :

S/o Late Shri Jai Narayan Srivastava.- :

R/o A/25, West Vinod Nagar, =~ ... L:. ... _
Delhi-110092 and another ~v... APPLICANTS
(By Advocate Shri S. R Dw1ved1) - -

" VERSUS.

1, The Union of india through the

‘ Secretary, Ministry of Communication,
Deptt. of Pest, DAK Bhawan,

New Delhi-110001. i

2, The Chief Post Master General

.Delhi Postal Circle, Meghdoot Bhawan, SR
Link Road, New Delhi-110001. - .... RESPONDENTS

A

R e




"Fe7€Shr1 Iakhan Slngh Gaur,

. ' v /
,‘7;-' RA N0.168/95 IN O.A. NO. 1261/91
~8/o" Shri Ram Ratan,

“'R/o D- 287 Moti Bagh

i
i
v .7 New Delhi=110021. E | o APPLICANT | !
J

”'"(THROUGH 'SHRI S.K. DWIVEDI) O

VERSUS

1. Union of India through the

: Secretary, Ministry of -
Communication, Dept. of Post,
DAK'Bhawan,'New Delhi.

Z. The Chief Post Master General
Delhi Postal Circle, - ° ' -
Meghdoot Bhawan, L}nk Road,

New Delhi-110001. .. RESPONDENTS

8. RA NO. 169/95 IN 0.A. NO. 1309/91

Shri Padam lal,

S/o Shri Parma Nand,

R/o R70J-1/254, DDA Flats,

Xalkaji. Wew Delhi. “en
~and t+yv others

(Through: Shri S.R. Dwivedi)

. APPLICANTS

VERSUS

b b ——
S ——— R scorami

1. Union of India through the
‘ Secretary, Ministry of Communication,
‘Dept. of Post, DAK Bhawan,

New Delhi-110001.

2. The Chief Post Master General,
Delhi -Postal Circle,
Meghdoot Bhawan,. .
Link Road, New .Delhi- 1 .... RESPONDENTS

. RA NO. 173/95 IN O0.A. NO. 785/91

Shri Suraj Mal "Jain,

S/o Shri Banarasi Dass Jain,

R/0 2981-A/222, Chandra Nagar,

Tri Nagar, De1h1 110052 .... APPIICANTS
- {AND ANOTHER)

fTrhough: Shri S.R. Dwivedi\

' ' "VERSUS

1. Union of India throunh the Secretary,
: Ministry of Communlcatlon Dept. of Post,
" DAX Bhawan, New Delhi.

2. The Chief Post Master General,
Delhi Postal C1rc1e, Meghdoot Bhawan,
New Delhi .... RESPONDENTS

10. PA NO. 174/95 IN 0A NO. 614/91

Shri Kishan Jindal,
- S/0 Shri lakhi Ram Jindal,
:P/o 67-A, J&K, Dilshad Garden Delh1 110095. )
’ and two others ' S .... APPIICANTS

S : ) W?SIQ-'

aion of qulm th r01<h ‘the Secretary,
Wlnlstry of Communlcatlon Dert. of Poét,
DAX Bhawan, New Delhi. -

2. The Chief Post aster Ceneral,
Delhi Postal Circle, Meghdoot Bhawven,
. Telhi ‘ oo oo RIUSPONDENTS




" shri Manohar Lel Shanma

R 15 shi ‘ghajan L&l Sharma

" s/oshriv(lste) Mukandi Lal“‘”"
- R/o- House _ No.ﬂ_226, maralag Delhi-110040.

2;'5hri Raj Kumar Sachdav, -

~ s/o late Shri-Khushal Chand, L
" Rlo. 372, Guru- Rém.D3s Nagar, \
Gali No,.6, Luxmi Nagar, . _ AR
) Delh1-110092 c,,;' T o o.oe' APPLICANTS

UERSUS

‘ 1e The Un.mn of‘ Indz.a ﬂ1rough the

‘Secretary, Ministry of. Communicatlon,'
Deptt. of -Post, DAK Bhauan, :
Neu Delhl. o

2;«ﬂia Chlef Post master General,

- Delhi postal.Circle,. Meghdoot Bhawan,
Link Road, ‘

s/

© New Delhim110001¢  dess  RESPONDENTS

3 v "‘
v .
2

C 20 RA_N, 188/95 in 0.A, 495/95

v

$/o late Shri Sher Singh,

.- M=42, Shastri Nagar, S _ '
NBU Delhj‘1100529 ' d... APPLICANTA

VERSUS

S 1. ﬂ1e Unlon of Indla through

- its Secretary, Dept, of Posts,
- Bak Ter Bhauan, Neu Delhi,

2. fhe Chief post Master General,

" 'Delhi Circley - -

".3_'Meghdoot Bhauan, New Delhio seceo . RESPDNDENTS

.13+ RA No, 183ﬁ2n 0.A, NOo 614/91

1;73hr1:5undar.Lal Vashist, _
- 8/o late shri $ite Rem, o : (N
- .Rfo -MCD Flats, -SE Part II, _
New Delhi-110049. -

2, shri shiv Nath

. 8/o shri Brij Lal,.

- R/o B=11,; South Anarkali,
_ Delhi~140051, -

3. Shri Gulzar Slngh Arora, :
s/o late Shpri Jai Singh Arora,
8/o 30-8/4y East Azad Nagar, '
Neu Delhi-110051 see APPLICANTS

i+ VERSUS

'“fig'The Union of” Iﬁdia through

. .Secretszy to the Govt. . )

et Dep by ?”pnstsg Dak Tar Bhauan9
e H@lhi. R .

}_2.'1he Chisf Post ﬂaSter General9

wovi Dalhd, Circla, meghdoot Bhawan, ‘ o
o New Gelhi.  ~_ doe ﬁESPONDENTS




.+ Rfo 14, School lane, Radheypuri,
Delhi-110051. L :

“East of‘Kailash o
Neu Delh:l-’l‘l 0065.

1.

N 2.
- ualhi Ci.rcle:

'lhe Unxon of India & Drs.
through the Secretary, AR
Deptt,. of posts, Dak Tar Bhauan, :

—

-‘.,Nau Delhi-110001,,.‘ﬁ_ﬂ_; v “;_;

New oelhi-110001;f}f“_yi“ ;.{.; RESPONDENTS.

LN e

- 15..R;B*“No. 191/95 in 0.A. 614/91

-~

51 fuleb Chand;

"~ sfo.late Shri Bhaguen Dass,

R/o 929, Janta Flats, Nand Nagari,

;'oelh1-110093._

Shri Remesh Chand Jain, : '
s/o 12 te Shri Jyoti Prasad Jam,

" Rfo 52/74, 1st FlooT, Ram3as Road,

- Kerol Bagh, New Delhi.

; zShri Gur Bachan Smgh,
 -sfo.Yate Shri Gurumukh Singh,

R/c-852;.Tialak ;Gali, Sat Ghara,

"fffxashmere Gate, elni=110006.  © eee APPLICANTS

\IERSUS

".v"lha Union of Indjta through the
‘ Secretary, Dept. of Posts,

. Dak - TAr. Bhauan, Neu Delh:t.

' Shri Bhola Ram

pelhi Postal Circle, -~
" Meghdoot" Bhauan, RN

The. Chief Post ‘Mas ter: General, K

New Delhis cees.  RESPONDENTS .

-152/95 in 0.A, 2048/91 -

" §/o shri Ghasi Ram, :.

g 1ha Chief:

. Neu mlhi.;’;;.":;,;‘
R 7

«es  APPLICANT

ﬁqé'VERSUS'

'Iha Un:lon of’ Ind18 ‘through the
Secretary, Dept._,.fpf,--Posts, Dak Bhauan, '

Delhi postal Ci) ',gghdoot ghausn,

The " 8Te ‘S uperintendent, Delhi Sorting Div. o

G mepLICANT

R RS, ahauan,'nelh1-11ouos., Ceeee RESPDNDENTS
X . , : : 1_(53 R .




| e TR s No"zozlgs m o A, s 12 61 191

~ Naar Chcar khamba, Hishuas Nagar, E ?

s/o S’l"i" (Late Gungan_ Ram,’

‘ R/o H.iNo, 1%/5744, Subhas mohall
‘Nog 6, Gandhi Nagar,.: -
e .,Delhi-' 10031.

ot

: .'Ihe-;;Unien of India. : -
L Secretary, Dep tt. Qf POSts’"
}'»‘Dak Bhauan,  New

z.vfahef,"c:hief Post master General,
";_.De.flhi Circle, Meghdo_ot Bhauan,

Shri_ Chandu" Ram CE et T S
s/o da_te $hri Chan Shyam oass, T

Shahdara, Delhi-110032.. 7 Wde " APPLICANT. ¢

vsnsus

Y The Union Bf Ind:la thmugh the
-~Secretary, Depti of Posts,
'j'tDak Bhauan, New- mlhi.

: The . Chieﬁkpost master General,
.Delhi: Circle, l'leghdoot Bhauan,

3 Neid. aelhs.. AL UI0GEE, eaes V'3EéPA0;NDENT;5:

' _?2‘0@{95 1n 0. A, 49'5'[9'1

‘Wo late Shri Radha Kishan [1‘1811 (applicant)

<. .8f6 shri (lete) Tej Bham; -

R/o 394, chatta Lal mien, IR
. %rDarya Ganj, Neu Delh1-110002. . Ges ,_~APpLICANT

VE RSUS

Jhe.: of.Indxa through ihe
\;,'Secretan)y . Dept.. of Posts, ¢
'a:”Dak ‘Bhauén,- New mlh:l.

"lhe d'l:lef’ Po’st master General, :
Dalhi: Circle, meghdoot Bhauan,

iNew.Dslhi, . 0: eee . RESPONDENTS




0 A No;"l368/92 Kur’__. Ram“ Vs. Union of India 8. another

and connected casesy, .l‘hey; are accardingly belng

¥

dlsposed of by th1.5; common order.

e 2. e The first ground taken in these RJAs is
- " that there is legal error in. the Judgmerﬂ' apparent

IR 3

L ‘ C B | ' on the face of recon:l because the promos 1on to 1SG
I . is’ senionty-cmna-fltness subject to reJecti.on

. | '. B of unf:.t and not l/3 by se lectz.on, 2/3 by seniority '
- ‘ | .. because thls rule was modif:.ed vide letter dated
L | : . »_ | © 3L, 8 66 at Annexure”»p.Z‘-‘ The second ground taken is

| that all the previo‘;sz'apphCants who came to the ‘
court and were senio:_‘. ito thos promoted by the

'_z'w L

LR . reSpondents, were‘given the relief and not evea a.

hence the pzesent D.As cannot be dlsmissed on that

L : R g]_ ound PRI

3. ; .4'7 Ri:ie' '.l":“‘CP’C’ a decision/

judgment/order can be rev:.ewed only ify

L

: - : ' R i) it suffers from an error apparent
S B o chn ol - on» therface -of  the recordj -

11) Hew material or evidence is discovered
‘which ‘was not within the knowledge

~
%

| - | e T e rCE made despite due diligencej Or
) Ty Ao r, o . -lii) fOI‘ any 5uff;|_c1ent reason construed
: : ‘ me an analogou% reasonse

S
w?
¢

| 4. In so far g the first ground is concerned\,

it :LS vsell settled .t.hat ti'ie recruitme*zt ruies

re franed under At‘t:.cle 309 of the
cannot be

Whlch we

- A S o Constituti.on and hav

e statutory fO'-'?ce

a

N\

. “of the parties Or could not be produced
R -) thatpp srty at the time the judgment

. . S single case was dismissed on the grOund of limitation,




e AR to state wny they could not produce th:.s new material \

*

el s, or évidence‘ at the tme the judgment was made

1
\
I
)
! ]
'
L
4
|
\
3

.

appeal against ﬁhe .’unpunged

| judgment dated J.O"b 95,, which is- a reasoned and ’
e J, aii . well considered. one de 1ivered after hearing

o 5 the: Parties at . COnsid-’rable length 7/171 74 /w/‘ /h»w/n!é*‘

""'; >y &:'-.‘v_.

A 7. In Thungabhadra InduStries Ltd Vs¢' The
Government of Andhra pradesh—. ]R 1964SG 1372 the

v T T




W ofd ud nent. is 'a serious
step and reluctant resort to it i.ss
- ‘ o | ‘proper:only.where -a glaring omission .
s e e e or patent mistake  or like grave
. .-+ o vecerror has.gcrept in earlier by B
e judicial fallibility? A mere r9pet1tion
R A through -different counsel of old :
P . . -and: overruled ‘arguments, .a-second . .-
: R S T I L trip over - ineffectually covered grOund
- or minor ‘mistake of mconsequential :
.+ =i importiere obviouslv msuffmientﬁ'" SR

9. Similarly in A.T‘;S"ﬁarma Vs A P Sharma & others-'

/ . A‘]R 1,979 sc 1047 £hé1r Lordships have held that:

Codree L

: ‘ o ~ "rhe power“ ofvrev:n.ew may be exerCised

¢ o .- 7 .o the discovery of new and important
[EE T R ~ matter or evidence which, after the
. SR i “exercisen of. due.. dlligence was not
RV I LR S R . within the knowledge of -the person
T - ge@kinyg the: review or could not be
TR R ~ produced by him at the time when t
; 3 AT s o v orderiwas: mades it may be exercise
IR PR S , - where’ some mistake or error agparen
- S nen . on theyface of BRE JRC it
s . S may“al L5 be o rcised on a‘ly analogous
: . T S T T T, . gr°und But lt ma¥hn°§ bei eixercised
AT S round, that e decision .
0t 02 eEre m“rit%. 'i_‘na pv;ould be
SERLEDENE S A S e., G court ot a
| By oF{:\J;t';criiviciril";r’g oo § .not. to be conf‘ised
w:.g,h appe 1late mlchetg%yan
TR Speil L | an Appe 113t¢ C;ourt to correct all
» - A LRI o Z e N oy ‘:, ’ manner“ f error_s cmmitted by
. Cee 4 ' ubordmate Court‘ﬂ‘ .

o ’:. 2 Lhmen g

T T 10, " In the. J.lght of the sbove, these R.AS
: Dras  oosn — — - R . ' )
o . oo ttoo e o are re,»je,c_;i;;edg boiah’ ‘ﬁ

B Ll."oq - Iﬁt é cyolpy Of thi.s order be placed in

Bty s .
O Nt A e e :
S P S B «
- g e

i ‘

311 the concerned HiAss o
: —ﬂ'/"_’——’_”“—'-" T T {,‘-:. . r : ] “ 1 |

T Dol IS o]
s s : ‘\,J)V’D (frwst a’? S :
.RIADI&: ) \Xi “i(BIMBA, DEVI)‘ BOC AKSENAQ
MEMBER(A’ ﬁf?z CACEN (!/Count Qrficer VICE CHA]_RMAN (J)
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